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(b) and (c). On an inspection under
Section 209A of the Companies Act,
1956 carried out in October, 1980, vio-
Jation of some provisions of the Com-
panies Act were noticed. These relat-
ed mainly to non-comapliaace of Sec-
1ions 204, 205A, 383A besideg inade-
quate maintenance of certain statutory
records. These matters are Yeing pur-
sued with the company. No viclation
of MRTP Act has, however, come to
the notice of the Department.

New Projects of LEastern Coalflelds
Limited pending implementation

3931. SHR; XK. RAMAMURTHY:
Will the Minister of ENERGY bhe
pleased to state:

(a) whether it is a fact that as many
as 11 new projects of Eastern Coal-
fields Limited, which would have pro-
duced nearly 1.5 million tonnes of coal,
could not be started for one year owing
to a host of problems; and

(b) if so, what are these problems
and the steps being taken 1o resolve
these problems quickly so that coal
producticzx can be augmented?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VI-
KRAM MAHAJAN): (a) Yes, Sir.

(b) The problems are obstruction en-
countered to take possession of land
even after legal formalities agre over

and demand for employment by the
local people. The Eastern Coalfields
Lid. workers are not allowed to visit
the place to start work and are very
often threatened with physical viocl-
ance,

Several meetings have been held
with local trade unions and political
parties including one in presence of the
Chief Minister, West Bengal, to find a
solution. Discussion is continuing to
resolve the issue

Low temperature Carbomisation Flant
at Kanpur

3932. SHRI ZAINUL BASHER: Will
the Minister of ENERGY be pleased to
state:

(a) whether a proposal has been re-
ceived by his Ministry from the Gov-
ernment of U.P. for seiting up of a low
temperature Carbonisations plant at
Kanpur;

(b) if so, the details of the propusal;
and

(c) the reaction of the Government
of India to this proposal?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VI
KRAM MAHAJAN) - (a) Yes, Sir.

(b) and (c). The Pradeshiyg Indust-
trial and Investment Corporation of
U.P. Ltd. (PICUP) had submitied
in 1876 a proposal for a Low Tempe-
rature Carbonisation Plant at Kanpur
{for carbonising about 1650 tonnes of
raw coal per day for production of
rmokeless domestic fuel and town gas
at a capital cost of Rs. 27 crores. The
various issues relating to process teche
nology. source of coal, transportalion
of coal demand of gas distribution of
gas and coke, pricing policy etc. have
been considered between the Govern-
ment of India and the Government of
U.P. on several occasions. The cost of
the project in the meantime has gone
up to Rs. 44 crores. In July, 1980, the
whole position was reviewed and
PICUP was asked to complete some
specific study and survey within ag-
reed parameters, The Government of
TI.P has requested that the project be
financed in the Central Sector and the
matter was taken up with the Planning
Commission. 'The Planning Commis-
sin however has informed that the
Sixth Pla~ allocation for the Depart-

ment of Coal does not includes this
project,





